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To,
The Registrar,
The National Green Tribunal,
Principal Bench,
New Delhi
E-mail- judicial-ngt@gov.in&ngt.filling@gmail.com

Sub: Compliance report in compliance to order passed by Hon’ble NGT, New
Delhi on dated 18.03.2020 in matter of 787/2019 Satish Kumar & Ors. Versus
State of Uttar Pradesh.

Sir,

With reference to the above mentioned subject this is to inform you that in
compliance of order passed by Hon’ble NGT, New Delhi on 18.03.2020 in Orignal
Application 787/2019 Satish Kumar & Ors. Versus State of Uttar Pradesh, the factual
& action taken report is submitted for kind perusal and necessary action please.

Yours Sincerely
F

(Utsav Sharma)

Regional Officer

Copy to:
1- Member Secretary, U.P. Pollution Control Board, Lucknow for information.
2- Shri Pradeep Misra, Advocate, Hon'ble Supreme Court/NGT, New Delhi for
perusal and necessary action please.

3- Chief Environmental Officer, Circle-1, U.P. Pollution Control Board, Lucknow
for information.

4- Law Officer-I, U.P. Pollution Control Board, Lucknow for information.
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Regional Officer
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COMPLIANCE REPORT
IN THE MATTER OF O.A NO. 787/2019
TITLED
Satish Kumar & Ors
Versus
State of Uttar Pradesh
. Background

The Hon’ble National Green Tribunal had received an application by
post against operation of brick kilns by using soft wood, plastic and dung
cakes etc. causing air pollution in Village Makimpur Gadi of District
Ghaziabad. The complaint was registered as an Original Application and
following orders were passed on 17.10.2019:-

“Let the State Pollution Control Board (SPCB) look into the matter,
take appropriate action in accordance with law and furnish a factual and
action taken report in the matter”

Accordingly, survey was carried out and it was found that brick kilns in
District Ghaziabad were not operational during the said period. Factual
report was filed in Hon’ble Tribunal on 22.01.2020. Hon’ble Tribunal had
directed that further report be filed after verification of facts.

It is submitted that the copy of complaint against brick kilns in said
villages for using unauthorized fuels has not been made available to
Regional Office, Ghaziabad and site has been inspected in compliance of
Hon’ble Tribunal’s orders only.

. Factual and Action Taken Report

In compliance of Hon’ble Tribunal’s orders further inspection of Villages
Makimpur and Gadi in District Ghaziabad has been carried out. It is
submitted that there is no brick kiln in Village Gadi and only one brick kiln is
established in Village Makimpur by the name of M/s P.G. Brick Field (Old
Name — M/s Shivani Brick Field). The said brick field was found closed during



—

inspection on 01.09.2020, however, it is evident from baked bricks in the
trench that the kiln had been operated.

Kiln representative and locals from Village Makimpur have informed that
the kiln was operated during months of April and May, 2020 and was closed
thereafter. Also, setting of baked bricks in the trench indicate that although
shape of the kiln has been changed to rectangular as per provisions for zig-
zag setting but the feeding has been done on FCBTK pattern only, which is in
violation of directions of EPCA, Central _Polluﬁon Control Board and Uttar

Pradesh Pollution Control Board, same is evident from photographs below.

IND5°43'57.92308" (LAT)
£ 77°39'34.38572" (LONG)

Abdtils

Also, the said brick kiln has not obtained Consent to Operate (CTO) from
the State Board.

Thus, in view of above violations of Air (Prevention and Control of
Pollution) Act, 1981, process for issuing closure order, issuing show cause for
imposition of Environmental Compensation and filing prosecution against
the said kiln has been initiated by the State Board. Directions have been
issued to office bearers of Brick Kiln Association, Ghaziabad and brick kilns

for not operating kilns in the district in violation of Hon’ble Tribunal’s orders
in 0.A. 1016/2019.

Compliance report is hereby submitted for your kind perusal.

& e

(Subhash Chandra) (B.K. Singh)
Scientific Assistant Assistant Environment Engineer
UPPCB, Ghaziabad UPPCB, Ghaziabad
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